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Implementation of RKVY
642. DR. TN. SEEMA: Will the Minister of AGRICULTURE be pleased to state :

(a) whether Rashtriya Krishi Vikas Yojana (RKVY) has come under a lot of criticism

in media on various aspects;
(b) if so, the reaction of Government thereto;

(c) the details of funds released and spent by each State/UT during each of the last
three years under the Yojana;

(d) whether Government has recently reviewed the functioning of RKVY in the
country;

(e) if so, the outcome thercof and the deficiencies identified in its functioning; and

(f) the corrective measures taken/proposed to be taken by Government for effective
implementation of the Yojana?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE
(DR. SANJEEV KUMAR BALYAN) : (a) and (b) No specific case of criticism in media
on various aspects of implementation of Rashtriya Krishi Vikas Yojana (RKVY) has
been received by the Government so far.

(c) State-wise release and expenditure reported by the States during last three years
are given in Statement (See below).

(d) to (f) Government of India has assigned Institute for Social and Economic
Change (ISEC), Bengaluru to conduct an impact assessment study of Rashtriya Krishi
Vikas Yojana (RKVY) implemented during XI Five Year Plan period. As per interim
report submitted by ISEC, RKVY has been playing a major role in catalysing growth
in agriculture and allied sector by incentivising States to give more emphasis on
infrastructure projects. The report also reveals that during XI Plan, States implemented
1584 infrastructure projects under RKVY absorbing about 30% of total expenditure of
which 566 were flagship projects absorbing 17% of total expenditure under RKVY.
The report also found strong correlation between RKVY spending and private gross
capital formation (GCF). The report also mentioned few deficiencies such as delay in
implementation of projects and management of data.

Based on feedback received from States, experiences garmered during implementation
in XI Plan and inputs provided by Stakeholders; Operational Guidelines of RKVY have
been revised to not only enhance efficiency and efficacy of the programme but also its
inclusiveness during XII Plan period.
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State wise Release and Expenditure under RKVY (As on 25.11.2014)

(X in crore)

Sl. Name of the State 2011-12 2012-13 2013-14
No. Release Expenditure Release Expenditure Release Expenditure
1. Andhra Pradesh 73420  734.20 577179 57779 456.87  376.70
2. Arunachal Pradesh 10.68 10.68 24.94 24.94 33.04 26.96
3. Assam 22777 227.77 399.57  399.57 218.87  202.47
4. Bihar 500.82 506.82 700.20  687.39 25426  246.56
5. Chhattisgarh 212.61  209.69 57122 568.92 233.82  231.00
6. Goa 24.78 24.78 35.27 24.23 10.43 0.00
7.  Gujarat 51548 51548 610.87  610.87 476.89  298.41
8. Haryana 176.87  167.69 179.88 175.14 159.29 146.43
9. Himachal Pradesh 99.93 99.93 59.27 59.27 77.40 76.78
10. Jammu and Kashmir 63.03 59.28 103.22 102.01 88.52 75.44
11.  Jharkhand 174.56 174.56 219.38  216.19 147.10 103.09
12. Karnataka 59590  595.90 549.15  549.15 46729 44484
13. Kerala 182.89 182.45 253.03  252.69 25624 25423
14. Madhya Pradesh 398.37  398.37 448.13 43485 27625  270.78
15. Maharashtra 73544 73544  1050.81 1050.81 959.69  368.76
16. Manipur 22.25 22.25 47.97 47.97 23.66 23.66
17. Meghalaya 20.44 20.44 22.68 22.68 37.98 37.95
18. Mizoram 36.63 36.63 184.73 184.73 77.41 77.41
19. Nagaland 37.54 37.54 85.75 85.75 30.07 30.07
20. Orissa 356.96  356.96 46828  468.28 52942 529.42
21. Punjab 14587  145.87 80.83 80.83 229.44 187.17
22. Rajasthan 692.08  692.08 348.18  348.18 73524 71743
23. Sikkim 24.64 24.64 15.21 15.21 10.20 10.10
24. Tamil Nadu 333.06  332.67 61327 61327 269.96  269.93
25. Tripura 25.63 25.63 56.43 56.43 70.50 70.50
26. Uttar Pradesh 762.83  762.83 29452 294.52 561.09  434.64
27. Uttarakhand 128.84 128.01 8.21 7.59 44.03 28.65
28. West Bengal 486.65  486.65 37458  374.58 265.08  265.08
ToraL 773275 771524 8389.37 8339.84  7000.04 5804.46




